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'TAX EXEMPTION TO SCHEDULED 
TRIBES OF ASSAM 

5351. SHRI RUPNATH BRAHMA: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that the 
people belonging to the scheduled 
tribes in the hill districts of Assam 
are exmpted from payment of Income 
Taxes and Sales TaJres; and 

(b) if so, whether the same facility 
and exemption has been extended to 
the scheduled tribes people living in 
the plain districts of Assam? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) Yes, Sir. 
Members of Scheduled Tribes as 
defined in claUse (25) of Article 366 
o()f the Constitution, residing in the 
tribal area within the State of Assam 
as specified in Part A or Part B of the 
Table appended to paragraph 20 of the 
Sixth 'Schedule to the Constitution, 
are exempted from payment of income· 
tax subject to the conditions laid down 
in section 10(26) of the Income-tax 
Act, 1961. 

Sales tax is a State subject and the 
Government of India have no infor-
mation whether the Government of 
Assam have granted exemption from 
sales tax to the membe!-s of Sche-
duled Tribes. 

(b) No, Sir. 

VICTIMISATION OF WORKERS OF ONGC 

5352. SHRI HARDA Y AL DEVGUN : 
Will thP Mini9ter of PETROLEUM 
AND CHEMICALS be pleased to 
state : 

(a) whether Government are aware 
that the management of the Oil & 
Natural Gas Commission is victimis-
ing the workers who had gone on 
strike in September, 1967: 

(b) whether the management have 
also granted advance increments to 
Class I and II officers and some of the 
employees of Class II and IV who had 
not participated in the strike; and 

(c) if so, on what grounds and the 
action taken to stop victirnisation of 
workers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): 
(a) No, Sir. 

(b) and (c) Two advance increments 
were given to employes on pay scales 
upto Rs, 700--1250 and the staff who 
manned production installation and 
kept oil production going during the 
strike in the Western Region. Simi· 
larly, employees who rendered auxili-
ary services outside the sphere of 
their normal duties and all other stat'f 
in the Western Region and Dehra 
Dun who attended to their duties 
during the strike period were given 
one advance increment. As there has 
been no victimisation, the questing of 
stopping it does not arise. 
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